HIGH COURT OF JAMMU AND KASHMIR AT JAMMU
ORDER

NO 21> DATED 16 /1x>01 ¥

Sanction is hereby accorded to the additional allotment of funds in favour of the
Jollowing Subordinate Courts , under Major head 2014-Adm. Of Justice, Sub head
0488-D&S Judges, under various object heads to the extent shown against each
for the current financial year 2017-18.

: ' Rs. In lacs

S.No. | Name of the court Salary |O.E | POL |T.E. |Tele Elect
phone  |.

1 Pr. D&S Judge, Kargil. 11.00 0.20 — 1.40 — e

2. Pr. D&S Judge, Bhaderwah. 10.00 0.20 -—- 0.10 |- 0.40

3 Pr. D&S Judge, Kupwara. 10.00 0.20 020 {050 {015

4. Addl D&S Judge, Sopore. - 15.00 0.15 0.90 |0.10 te-
| 5. Addl. Distt.Judge(Matrimonial 0.15 030 |-

Cases) Jammu.

6. C.J M. Samba. 15.00 e o - — —

7. City Judge, Jammu. ' 8.00 -—-- 0.20 1005 | ---- —

8. Sub Judge, Baramulla. e 0.20 - - ———— ———

9. Munsiff, Kupwara. 15.00 ~-- --- -—- - ——-

10 Munsiff, D.H Pura. 13.00 0.20 015 (010 | .- ——

: 0.27 ow)
1] Distt. Mob. Mag. (Tr) Sopore. 8.00 0.20 0.20 1030 {010 ——-
12 | 3% Addl Munsiff, Jammu. | - 0.15 - — — ——-
By Order. |

Depuity Registrar(Acctts) o
No: S3432-S/ /A< Dated: lé/l}/zo@ cryyO/
Copy to the:-
[-3  Pr. D&S Judge, Kargil/Bhader wah/Kupwaia
4. Addl. D&S Judge, Sopore.
3. Addl. Distt. Judge (Matrimonial Cases) Jammu.
6. C.J M Samba.
7. City Judge, Jammu.
8. Sub Judge, Baramulla.
9-10  Munsff, Kupwara/D.H.Pura.
11 Distt. Mob. Mag. (Tr) Sopore.
12 3" Addl. Munsiff, Jammu.
13. Treasury Officer, Sub Try. Distt. Court complex, Janipur, Jammu.

14-20 Treasury Officer, Kargil/Bhaderwah/Kupwara/Sopore/Samba/Baramulla/
D.H Pura. ~

...... Jor inf. and n/a.
21 Order Book.. ﬁ,«m—-

e mdc For Dep y Registr ar(Acctts)




